not available for any reason whaisoever, with immediate effect :-

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

ORDER

In partial modification of order No.1181/36132-36238/Power/ADJ/Gaz./PD&SJ West/2026 dated 06.08,2026,
following link Courts are hereby re-constituted to dispose of urgent matters/Inspection applications/ miscellaneous applications,
fited in the Courts of the Judicial Qfficers whose names are mentioned in column No.1 whenever they happen to be on leave or

S.Ho Name of the Judiclal 1% Link Judiciol Olficer | 2% Link Judiclal Offlcer | 3% Link Judicial Ofilcer 4" Link Judiclal oHicer 5% Link Judlclal ofticer
Otficer (Column No.1)
1 | Princlpal District & is. Ra] Rani, Sh. Harlsh Kumar, Ms. Manjusha Sh. Raj Kumar Tripathi Sh. Sunil Choudhary,
Sesslons Judge (W) District Judge District Judge Wadhwa, District District Judge (Commerclal | District Judge-01
{Commerclal Court)- | {(Commerclal Court)- |Judge (Commerclal | Court)-05
02 04 Court)-01
2 | Sh. Ra] Kumar Tripatht | Sh. Santosh Kumar | Ms. Ra] Rani, Sh. Harlsh Kumar,®. | Sh. Jitendra Pratap Singh, &h. Chander Kirli
District Judge Singh, District Judge Distrlel Judge District Judge-08 Negl,
{Commercial Court)-05 | District Judge-07 (Commerclal Court} | (Commercial Court)- District Judge-10
174 04
3 | Sh. Raghubir Singh, Sh. Raj Kumar Sh. Santosh Kumar | Sh. Gagandeep Sh. Chander Kirti Negf, Ms, Manjusha
District Judge Tripathi District Singh, Jindal, District District Judge-10 Wadhwa, District
(Commetcial Gourt)-03 | Judge {Commerclal | District Judge-07 Judge-03 Judge (Commercial
Court)-05 Court)-01
4 | Ms. Manjusha Sh. Naveen Gupla, Sh, Raghublr Singh, | Ms. Raj Rani, Sh. Harlsh Kumar, District Sh. Raj Kumar
Wadhwa, Bislrict District Judge-09 Distrlet Judge District Judge Judge (Commerclal Court)- | Tripathl District Judge
Judge (Commercial {Commerclal Courl)- | {Commaerclal Court)- |04 {Commerclat Court)-
Court)-01 03 02 05
§ | Sh. Harlsh Kumar, Sh. Raghublr Singh, | Sh. Raj Kumar Sh, Santosh Kumar | Ms. ManJusha Wadhwa, Ms. Raj Ranl,
bistrict Judge District Judge Tripathi Dislrict Slngh, Dlstrict Judge {(Commercial | Distrlct Judge
{Commerclal Court)-04 | (Commerctal Court)- {Judge (Commercial | District Judge-07 Court)-01 {Commercial Court)-
03 Court)-05 02
6 | Ms. Neelofer Ablda Ms. Manjusha Sh, Naveen Gupta, | Sh. Raghubir Singh, | Ms. Raj Rani, Sh. Harlsh Kumar,
Perveen Wadhwa, District District Judge-08 District Judge District Judge (Commercial | District Judge
District Judge Judge (Commercial {Commercial Court)- | Court)-02 (Commercial Court)-
(Commercial Court)-06 } Gourt)-01 03 04
7 | Ms. Ra} Ranl, Sh, Harish Kumar, Ms. Manjusha Sh, Ra] Kumar Ms. Goma Dabas Gupta, Sh. Raghubir Singh,
District Judge Distrlet Judge Wadhwa, District Tripathl Distrlct District Judge-06 District Judge
{Commercial Court}-02 | {Commercial Court)- | Judge {(Commercial | Judge (Commerclal (Commerelal Court)-
04 Court)-01 Court}-05 03
8 | Sh. Naveen Gupta, Sh. Chander Kirti Sh, Jitendra Pratap | Sh. Arvind Bansal, Sh. Ra] Kumar Tripathi Sh. Gagandeep
District Judge-09 Negf, Singh, District Jutgye-D5 District Judge (Commerclal | Jindal, District Judge-
District Judge-10 District Judge-08 Court)-05 03
9 | Sh. Arvind Bansal, Sh. Sunil Choudhary, | Ms, Goma Dabas Ms, Neelofer Ablda | Ms. Riya Gubha, District | Sh. Santosh Kumar
Districl Judge-05 District Judge-01 Gupta, Perveen Judge-02 Singh,
District Judge-06 District Judge District Judge-07
{Commercial Court)-
06
10 | Sh. Gagandeep Jindal, | Ms. Nealoler Ablda Ms. Rlya Guha, Ms. Goma Dabas Sh. Raghublr Singh, Distrlet | Sh, Naveen Gupta,
Distrlel Judge-03 Pervegh District Judge-02 Guptas, Judge (Commerclal Court)- | District Judge-09
District Judge District Judge-06 03
{Commerclal Court)-
06
11 | Ms. Riya Guha, Ms. Goma Dabas Sh. Jitendra Pratap | Sh. Chander Kirtd Sh. Sunll Choudhary, Sh. Arvind Bansal,
Distret Judge-02 Gupla, Singh, Negl, District Judge-01 District Judge-05
District Judge-06 District Judge-08 Distrlct Judge-10
12 | Sh, Jitendra Pratap Sh.-Arvind Bansal, Sh, Sunil Choudhary, | Sh. Naveen Gupta, Ms. Neelofer Ablda Perveen | Ms. Rlya Guha,
Singh, District Judge-05 District Judge-01 District Judge-09 District Judge (Commercial | District Judge-02
District Judge-08 Court)-06
13 | Sh. Sanlosh Kumar Sh. Naveen Gupla, Ms. Neelofar Ablda | Sh. Gagandeep Ms. Goma Dabas Gupta, Sh. Arvind Bansal,
Singh, District Judge-09 Perveen Jindal, District District Judge-08 District Judge-05
District Judge-07 District Judge Judge-03
(Commercial Court)-
06
14 | Ms. Goma Dabas Ms. Rlya Guha, Sh. Gagandeep Sh, Naveen Gupla, Sh. Santosh Kumar Singh, Sh. Jitendra Pratap
Gupta, District Judge-02 Jindal, District District Judge-09 District Judge-07 Singh,
District Judge-06 Judge-03 District Judge-08
15 )} Sh. Sunil Choudhary, |Sh. Gagandeep Sh. Chander Klrtt Ms. Riya Guha, Sh. Navean Gupla, Ms. Goma Dabas
District Judga-01 Jindal, DIstrct Negl, Distrlct Judge-02 District Judge-09 QGupta,
Judge-03 District Judge-i0 District Judge-06
16 | Sh. Chander Kirti Negl, | Sh. Jitendra Pratap [ Sh. Arvind Bansal, | Sh. Sunil Choudhary, | Sh. Gagandeep Jindal, Ms. Neelofer Ablda
District Judge-10 Singh, District Judge-05 District Judge-01 Distrlet Judge-03 Perveen
District Judge-08 Distrlct Judge
{Commerclal Court)-
06
17 | Vacant Court, Sh. Santosh Kumar | Sh, Chander Kirti Sh. Jitendra Pratap | Sh. Arvind Bansal, District * | sh. Sunll Choudhary,
District Judge-04 Singh, Negl, Singh, Judge-05 District Judge-01
Disttict Judge-07 District Judge-10 District Judge-08

(DR. VIJAY KUMAR DAHIYA) #
PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
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No. £;389) /Power/ADJ/Gaz./PD&SJ West/2026 Dated, Delhithe A& 04 526

Copy forwarded for information and necessary acticn o =
The Registrar General, High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (HQs), Delhi.

All the Judiciai Officers concerned.
The Branch Incharges, all Branches of West District, Tis Hazari Courts, Deihi.

The Branch Incharge, Filing Section, West District, Tis Hazari Gourts, Delhi.
The Secretary, Bar Association, Tis Hazari Courts, Delh

The PS ta the undersigned.

Readsr to the undersigned.

. The Branch Incharge, Judicial Branch, Central District, Tis Hazari Gourts, Delhi.
10. For uploading on layers.

11. For uploading on centralized website through layers.
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